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5. Annexure R/4: A tabular chart of rainfall data from the last 
29 years for rain gauge stations at Neem ka Thana and Raipur| 36 
Patan Dam site, 

6 Vakralokanara 3% 

RESPONDENT NO. 8§ 

Date: 01.10.2024 
Place: New Delhi 

THROUGH 

Ashok Igumar Verma 

Assistant Mining Engineer, 

Officer-in-Charge for Respondent No. 8 

Department of Mines and Geology, 

Government of Rajasthan 
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 350/2024 

IN THE MATTER OF: 

AMIT KUMAR AND ANR. ...APPLICANTS 

VERSUS 

UNION OF INDIA & ORS. ...RESPONDENTS 

SHORT FACTUAL REPLY TO THE ORIGINAL APPLICATION NO. 

350/2024 ON BEHALF OF RESPONDENT NO. 8 ALONG WITH 

AFFIDAVIT. 

MOST RESPECTFULLY SHOWETH 

1. The present Short Factual Reply is being filed on behalf of the State of 

Rajasthan Through Chief Secretary i.c., Respondent No. 3, Water 

Resources Department i.e., Respondent No. 4, and Rajasthan River Basin 

& Water Resources Planning Authority, i.e., Respondent No. 6 to the 

Original Application preferred by and on behalf of Mr. Amit Kumar and 

Mr. Kailash Meena (herein after referred to as ‘Applicants’) under Section 

14 & 15(1) read with Section 18(1) & (2) of National Green Tribunal Act' 

20 10 (hereinafier referred to as 'NGT Act’) by the Applicants herein 

before the Hon’ble National Green Tribunal (hereinafier referred to as the 

"Tribunal’). It is further submitted that the Answering Respondents reserve 

e
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the right to prefer a detail reply to present Application, if necessary or 

directed by this Hon’ble Tribunal. 

. The Accompanying Reply filed by or on behalf of Respondent Nos. 3, 4, 

& 6 is being relied upon by the Answering Respondent and the same is not 

reiterated herein for the sake of brevity. 

PRELIMINARY SUBMISSIONS 

. At the outset, the Answering Respondents disputes and denies all 

averments, submissions and contentions made in the Original Application 

save and except what is expressly admitted hereinafter. In the present 

application, the Applicants incorrectly alleges that illegal encroachments 

and illegal mining activities are affecting the flow of Kasawati/Krishnawati 

River in the Neem Ka Thana, District, State of Rajasthan and 

Mahendragarh, District, State of Haryana (hereinafter referred to as ‘river 

area’) at present. The Applicants are trying to build a case that due to non- 

effective intervention; environmental conservation is getting affected 

leaving profound impact on the region including lowering of the 

groundwater level in return affecting the livelihood of farmers in the 

adjacent communities. Q 

3
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3. The Answering Respondents and the other concerned authorities are taking 

all necessary steps conservation, preservation and restoration of the 

catchment area of the river area. 

BRIEF FACTUAL SUBMISSIONS 

4. The Krishnawati/Kasawati River basin originates from the Mothuka & 

Dariba Mines hills. It is a seasonal river. The main catchment area of the 

river is adjoining area of Tehsil Patan and Neem ka thana of District Neem 

ka thana. The total catchment area of Krishnawati River is 288 Sq. Kms. 

The Various drains from the catchment area meet at Raipur Patan dam 

passing through a multitude of villages in both State of Rajasthan as well 

as in State of Haryana. This river historically has been considered a 

tributary to Sahibi River and has played a vital role in sustaining 

agriculture, supporting biodiversity, and serving as a lifeline for countless 

villages along its course. 

The Krishnawati/Kasawati River becomes fully developed downstream of 

Raipur Patan dam near village Raipur Patan in District Neem ka thana and 

flowing approximate 22 Kms through various villages including Kachareda, 

Dhandhela, Rajpura, Hasampur, Jatwas, Chhaja ki nangal, Blupura, 

Ramsinghpura, Khurdiya, Rampura, Dalpatpura, Kanthi, Mothuka and 

Raipur Patan of District Neem ka thana in Rajasthan and near village Sirsa 

A, 
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time to time action is taken against illegal mining/transportation/storage of 

bajri which is carried out in/around the riverbed which forms the catchment 

area. It is further submitted that at present no lease stands sanctioned for 

Sand Mining in the Kasawati riverbed in the District Neem Ka Thana. A 

True copy of Letter dated 17.09.2024 by the officials of Mining Department, 

Neem ka Thana has been marked and annexed as Annexure R/2. 

Itis categorically submitted that time and again if any encroachment is found 

the authorities take immediate action. The Water Resources 

Department (Respondent No. 4) had issued 6 notices to the illegal 

encroachers in the year 2021 to remove/ vacate the illegal encroachment/ 

mining in the catchment area and the same is a matter of record. Such record 

is a proof that the Answering Respondents have acted vigilantly leaving no 

encroachment/ illegal mining on the riverbed in consonance with 

Environmental Protection norms to ensure that there is no hinderance in the 

river flow. Further on 17.01.2023, a joint Committee comprised of officials 

from Water Resources Department, Revenue Department and Mining 

Department made a field visit of the entire Kasawati River, in accordance 

with law. Thereby, ensuring that no encroachment/ illegal mining prevails in 

the concerned arca. A True Copy of Communication dated 18.01.2023 of 

Assistance Mining Engineer (Respondent No. 8) has been annexed and 

marked as Annexure R/3 (Colly). 6.[
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9. The main reasons for the limited or low water flow of the Kasawati River 

can be attributed to several factors including but not limited to continuous 

reduction in the long-term average rainfall, the expansion of the agricultural 

sector, which has reduced independent catchment areas and consequently 

decreased water inflow. Additionally, the excessive extraction of 

groundwater has hindered the conversion of water into runoff, worsening the 

situation. A tabular chart of rainfall data from the last 29 years for rain gauge 

stations at Neem ka Thana and Raipur Patan Dam site has been annexed and 

marked as Annexure R/4. 

10. The Answering Respondent undertake to comply with each and every order 

of this Hon’ble Tribunal in its letter and spirit to the best of its capacity at its 

earliest. Further, the Answering Respondent crave the liberty to file 

additional submissions as and when required by this Hon’ble Tribunal. 

PRAYER 

1t is therefore, most respectfully prayed that in view of the submissions made 

hereinabove, the Hon’ble Tribunal may be pleased to- 

i)  Dismiss the Original Application bearing OA No. 350/2024 referred by/on 

e 
behalf of the Applicants; and 
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ii)  Pass any other/further order which this Hon’ble Tribunal may deem fit and 

Pproper in the interest of justice, equity and good conscience. 

RESPONDENT NO. 8 

Date: 01.10.2024 

Place: New Delhi 

THROUGH 

Ashok Kumar Vefma 
Assistant Mining Engineer, 

Officer-in-Charge for Respondent No. 8 
Department of Mines and Geology, 

Government of Rajasthan 
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BEFORE THE HON’BLE NATIONAL GREF 

PRINCIPAL BENCH, NEW D 

ORIGINAL APPLICATION No. 35 

IN THE MATTER OF: \ 

AMIT KUMAR & ANR. ...APPLICAN 

VERSUS 

UNION OF INDIA& ORS. ...RESPONDENTS 

AFFIDAVIT 

I, Ashok Kumar Verma aged about 56 years, at present working as Assistant 

Mining Engineer, Neem ka Thana solemnly swear and affirm on as under:- 

1. That I am the Officer in Charge (OIC) in the above captioned matter for 

the Department of Mines and Geology (Respondent No. 8). I am well 

conversant with the facts and circumstances of the case. 

2. I state that I have read and understood the contents of the accompanying 

Reply which has been drafted by my counsel under my instructions and 

the same has been explained to me. I say that the contents of the same are 

true and correct to the best of my knowledge and belief. 

3. That the submissions made therein are believed to be true and nothing 

material has been concealed therefrom. 

4. Isay that Annexures in the instant Reply is the true and correct copy, true 

and typed copy and true and translated copy of the original. 

DIST SIr AR (RAJ. 
Mob 21607213924 ¢ 

1 0cT 2074
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VERIFICATION 

L, the Deponent above named do hereby solemnly affin 

Paragraphs no. 1 to 4 of the foregomg Affidavit are true ant c{;f;e? to' 

best of my knowledge and belief. No part of it is false an 

material has been concealed therefrom. 

Verified at Neoslsethaig on this day 2.7 of Seplowkrets , 2024. 

me 
“WERIE G, JfT 
e @RI 

NEEMF 
DIST SIVAR (RAJ. 
Mob 2460239248 

8 1 0CT 2024
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TIT IT-20 (41) 

(*f frag 153 ) v 28 ST AT e T 2075 - 2078 SaTAA 2079 ( At 2022 ) & FATA 
PR UL E P — 
ST A $7E - A 

afrer - T RIAT H@w A - g 
et - HFC AT AT @ - 

2007/1426  0.0100  ¥xww  0.0100 
2022/1972  1.7500 awg 1.7500 
2024/896 24500 aweit3 24500 
217 0.0200 &wE 0.0200 
227 00900 #*xsrE  0.0900 
230 0.9400  TE 1 0.9400 
265 0.0400 awrE 0.0400 
280 0.0500 #x=®  0.0500 
29 04700 ¥ 0.4700 
299 00100 #*gI®  0.0100 
30 17.1200 dxmadt  17.1200 
300 0.0800 dwE 0.0800 
308 0.2600 dsE 0.2600 
32 00200 Agad  0.0200 
322 0.1600 ¥gI®  0.1600 
33 0.1000 #*F9@  0.1000 
349 01500 &wE 0.1500 
350 0.1800  &w® 0.1800 
38 0.0400 fgIET  0.0400 
382 0.0600 #myaE  0.0600 
384 0.0400  awrE 0.0400 
387 0.2000 @z 0.2000 
39 09100 #uadt  0.9100 
465 01400 391  0.1400 
475 01500 #m9ere  0.1500 

| 482 0.1600  FF 0.1600 
525 0.0800 dwz 0.0800 
526 0.0300 *mmEre  0.0300 
527 04500 #wwz®  0.4500 
531 03100 #magre  0.3100 
534/2008 14000 fqwETe  1.4000 
535/2010 09000 #mwEts  0.9000 
535/2011 16300 #tm ez 1.6300 
536/2009 26700 hmmEre 26700 
544 09300 e 0.9300 
546 03300  #maaré  0.3300 
554 0.0600 &z 0.0600 
559 01500  awz 0.1500

690



Annexure R/2 29 

NIRRT —AR PR 
wRfey wEHs @fy siftaw, @ gd s R, A 
W q m:(fl 574—231810 ____E-mail:- ame.neemkathana@rajasthan.gov.in 

HHG: w@H /A /30 /39 / FARD /300 5 a1 | + 09.2024 

Ryg—afa wsha eRa wfewr = Rech g1 wawor w350 /2024 
A FAR vd g YA oift gfewr vd e # wRRa amew 
AT 08.4.2024 @ Hay ¥ I SUAY P qa | 

WHT—3HTTD TFd 1096 A1 22.08.2024 Td 1237 ik 10.09.2024 & 7 | 

e, 
SR favarta weife @i ¢ o9 § 98 5 FraEd wd e o fer, 

A Yo WA BN AR e Y & a6 e &1 prater Rerd sgar 
T &9 D AE-UN 6 T UGS WA AMURR B WG Se gHaed 2, R 
faqRor FrergaR 8- 
P |G weel Wl [@and | S|ed auar | odg @ @ Rafd | 
W | wer 

1. | 363/2004 | omaeR | 100 | 150000 Gd | o @A uee § ondm 
2. | 364/2004 |WoTUeR | 100 | 150000 A% | @ HT PIE GAHROT TE 2 
|3 | 692/2010 |aomueR | 100 | 15257 e | @ &) 
["4. | 693/2010 |=romueer | 1.00 49300 alfH 
s 

6 
694 /2010 | IGIURR | 1.00 150000 aTfie 

116,/2010 | ISi9RR | 1.00 152000 aTfics 
L L 

Frafea dhNS FHIN R RAG 05072024 war@d & &5 F B 
o1 / weprae @ Sifa @ faw IR @ A &7 F ug | AP W WRD B HES 

P, SDM @I dEdlel Uled 9 Bodl Yeart @ AW & Wy faeg ma @ 
WG G AEFT T BIR AF B WY g8 A TP oIl YA€ D IGH WA 
AHGIET Pregae Arf a6 ware &F & Ferer far war ar o man 5 et R 
g a9 aRe &1 ol BE T w1 & d Fraly w9 @ gaifed @e) fea ger ¥ 
Hd W N @ ged B PRI T BIR YT B FRY O B warE A P 
wdrge & B gran wa | e gR A& & § @ o @ sfaRed om @t 

&1 @ veel O A€ far mar } 

foren ax (adaE frer Awern) @ dElld SWeera 9 ued (Fafsa 

TEA), (ISR AT Saell & BIgady) # IR G 7, et & waw &t | Fwer 

b 
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TR @RS T A 315007 ¥ @ ae aeer R oy R M mE R 
T G A T R v Aardl-sa, arefme L wEer A, sy (o) @ 
AN B U mie U7(22)@ / qu-2 /13 SR faeTEH 10.05.2013 T HA-TH 
SR far 

TN W waten wrarera g1 Rifdel arfiel @ 9703-9706 /13 THOH 
. () W aa811,/2013 4 aiRa e Rl 25112013 & FgEwer # T B 
A FHE U7(22)WH /U2 /2013 FAR R 19.12.2013 FRT HIM—TF HRE B 97 
A N WA o oed g oRend analgufy Red 28022014 75 @ far wrd S 
F T, R ded onend sl ur® gR RAT 24122013 § &5 § @ @ 
R fur Tar | devdrq A wateE e @ AR R 164147 & o # 
WA I $ IR 82 WA Geel /over$ HrfgAfy A #F @ e g wa | 
AT T Q| A wdle e @ sad fva @ SRR § Freway g o 
R 17.11.17 A WS a9 & Wi @ veel /oRemd FrafE &7 ¥ @ ad 

T WA I WA T B e R W, e wrel= § Saw @ veer a7 § 
G TR R Wi W e wNE TS| 39 TR SEied aAiReR ¥ afer 

o ¥ B T Teel Wigd Sy wHadiel TE Xar ¥ | 
& @ O F oy @ / e /aveRe @ fiwe R R |aq 

FEAE B AR R, TEEE &7 F @l god B oy @ /e @ fiee e 
01.04.2020 ¥ faTe 16.09.2024 TF B T FRIAE BT fyawor fry AferBHER - 
T |9 @ oy e [ qge weww | oita e | o andy <t | 
SRR Coo B R C o R (T H) (waa #) 

! 1. 4 13 17 15,63,250 15,63,250 

IFITAR TR0 B agRafy Rurd aift arfard) 2 wrex 3 @ 78 

o 
WEEE @i Afrg= 

Rlucaeicf 
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Annexure R/3 (Colly) 

AT Qb o F—— 
: . ATHET 

@ wa - faena srysbang dratera wead @y s " 
£_mail.- ame e 8 01 2023 TN 1 EIm 01874-231810 

v A A T /2023 7 

31 

afaty 

s auwea s 

AT 
PEPER L L) oAt fha 

fwn e @ srrad) gd) B oae ada atvi s rtafafam @ 

3 

QW AT THIE 4080 (R 13012023 @& @7 " 

guetan fAvaanta Paga & A aafe ga @ wEE nn ufviza s daw Ao 

o T o A gy iy P e g Arprry Fren e # 

wga o solEERRS® T ae) st s afy sfen (wwerden), Aaparn, A 

f?wmva%msma:amfihrmnmzoz:m\d\
ngmh(rm)lmm"“"" 

e, A AR 
sude far @ sReRa adaRa & wgw w8 swmad ady g A 

st o fas o 
S @ Feifa e aw g aa &R aw andy & @ w1 o 

mammmammfimnmanng,mmnmm
 

r:qumfifle\?$mrflmsa:mweémfivfimw-wfiws
\wmhm 

fagw P R-@e G 116,10, 363/04, 364/04, 694/10. 692/10 T 693/ 10 TF ITHE 

mmwflwammm/uawmggammammg 

fimmmemawmmmmmmmwmm 

qrn | #er Rafl SRR @ GEET WEAT 692,/10 U9 693/10 @ U W F A TF &I 

qren T, R W W R iR /SR A guRefa # qeenrd @ wfafai g S 

A wErE @ germ T A ufie A A A Ay T se ¥ o fem 

e Prdwo Rate 3R W v @ e Rifere IR @ gl gw A8 & F 3 

far oy weer @1 g3 aran Rt ot affi g il e g i R s R o 

Fegpre wrETad 78 /AT @ AT Jed gl e e T, Rent 9@/ e @ sawe wE A 
fred) wvay TR T T, 9 @R 4R & @R TRR 662 B WP WEN TAY 669 I HB 

w # ol e # EETa R R WY A @ A% R T | 3w anie® # e 

G /AA @ AT B W A/ @ TR P UM AR B @ R B sl s 
wat & gErm T @ @S gr ar T QD Rew A A9 B ger Ra s | g Prdiam 

frd srgaw 44 69 @ afe am Prlev @ Rm wm T B S /e 8w g oo 
T E R WA/ B aeg ae Med) srey wen d g, R 
HAd T wErTr @ Ao g A/ T & B WG fhur wan ) N dem Aon @ g wRERs 
4 orfah 74 43 A ofie A MR B o Fede, o Tw AR N IW B adm P T 
S o mn ¢ g wa f frag @ R Pere T um Aafeen, e @ @ R 
mgnmfimmammmmm)mmtmfi 

S R AUSe g I W IR € f @ e R waen @ ol & e 
WA venfia R on waen & 1 At @ B W R R @ g owen sRedE @ 
EasRacc CE R SR R o R O Gy —— 

e
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R st @ ared wifi ardard) Wy ot &) 

He-1, WG A e R | 

2 srfam® 3 Wy ) T erehn | 
N 

w-i& ot (i S 
wEras afy s 

HArvemrar 

FHS FH-362-366 frar®—12.012023 

Rfef fr @ o el vd s Brard! ¥ AT i 81 
1 s sfRE Rren Taaer 1o R Rren afdwge, e | 

2 v af afae e B M Rran aeaey Waw B TF THE 61 S 11012023 T 

] 
3 SNA TEETITIR AHERIE | 
4 SEm wEIE Wl sfiva (@aa), S i 
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Q\.Wfl 
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Tabular chart of rainfall data of the last 29 years of rain gauge stations 

Annexure R/4 

Neem ka Thana and Raipur Patan Dam site 

Total Rainfall in M.M. 

S. No. Year Neem ka Thana Raipur Patan 

1. 1995 694 - 

2. 1996 890 - 

3. 1997 351 - 

4. 1998 163 - 

S. 1999 332 - 

6. 2000 290 - 

7. 2001 350 - 

8. 2002 207 - 

9. 2003 524 - 

10. 2004 417 - 

11. 2005 719 - 

12. 2006 384 - 

13. 2007 342 387 

14. 2008 555 305 

15. 2009 336 400 

16. 2010 1124 1124 

17. 2011 849 583 

18. 2012 680.5 553 

19. 2013 510 290 

20. 2014 553 553 

21. 2015 562 251 

22. 2016 650 328 

23. 2017 429 333 

24. 2018 838 754 

25. 2019 619 500 

26. 2020 575 398 

27. 2021 581 517 

28. 2022 412 474 

29. 2023 701 562 

30. 2024 648 758 

TRUE COPY 
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VAKALATNAMA 
BEFORE THE HON'B N TRIBUNAL || y3nn PRINCIPLE BENCH AT NEW DELH| § ORIGINAL APPLICATION NO. 350/2024 (PB) - 

E MATTER OF: 
AMIT KUMAR AND ANR. ~.APPLICANTS 

VERSUS 

UNION OF INDIA & ORS, ... RESPONDENTS 
know All whom these presents shall come that 1. Ashok Kumar Verma, aged about 56 years, at present working as Assistant Mi ng Engineer, Neem ka thana and Officer in Charge (OIC) for Respondent No. 8, Department of Mines and Geology, Government of Rajasthan do hereby appoint; 

Prachi Mishra (D/2176/1999), Chaitanya (D/2594/2015) 8, Todarmal Lane, Bengali Market, New Delhj - 10001 Ph: 9818488187; 8130068859; 8586840600 

hereinafter called the Advocate/s to be my/our Advocate/s in the abovementioned Original Application and authorize him/them: 
To act, appear and plead in the above noted casc in this Court or in any other Court in which the same may be tried or heard and also in the Appellate Court. To sign, file, verify and present pleadings, applications, appeals, cross-objections, or Petitions for execution, review, revision, withdrawal, compromise or other petitions replies, objections affidavits or other documents as may be deemed necessary or proper for the prosccution of the said case in all its Stages. 

To file and take back documents. 
To withdraw or compromise the said case or submit to arbitration any differences or 

disputes that may arisc touching or in any manner relating to the said casc. % To deposit, draw and receive monies, cheques and grant receipts therefore and to do all 
other acts and things which may be necessary to be done for the progress and in the course of the 
prosecution of the said case. 

To appoint and instruct any other Legal Practitioner authorizing him to exercise the 
powers and authorities hereby conferred upon the Advocate whenever he may thing fit to do so and to 
sign the power of attorney on my/our behalf. 

And T/we the undersigned do hereby agree to ratify and confirm acts done by the 
Advocate or his substitute in the matters as if done by me/us to all intents and purposes. 
responsible for the result of the said case in consequence of his absence from the Court when the said 
casc is called up for hearing, or for, any negligence of the said Advocate or his substitute. And l/we the undersigned do hereby agree that in the cvent of the whole or any part of 
the fee agreed by me/us to be paid to the Advocate remaining unpaid, he shall be entitled to withdraw 
from the prosecution of the said case until the same is paid. If any costs are allowed for an adjournment, 
the Advocate would be entitled to the same. 

IN WITNESS WHEREOF I/'We do hereunto set my/our hand to these presents the 
contents of which have been understood by me/us this 29" day of June.2024. 5 
Accepted and Identificd. 

=3 

ADVOCATES | B CLIENT 

Email: mishraprachiadv@gmail.com
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